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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BILQCH

Al
0.,A.Ne, 1473/96

BETWEEN
Keschagarti V,.H, Sastry

AND

1, Indiar Council ef Agricultural
Research, Krishi Bhavan!, Re p,

by its Directer Gemeral,
New Delhi,

2, The Agricultural Sciemtist
Recruitment Beard, Rep,| DBy its Secretary,
Krishi fausandham Bhavan,

PUSA- New Delhi, '

3. The Urien ef India, rep,

its Secretary, Ministry|ef
Agritulture, Cevt, of India,

New Delhi,

Ceunsel fer the Applicanmt

Counsel fer the Resgpomndemts

CORAM ¢

HON'BIE SHRI R ,RAVGARAJAN

HON'BIE SHRI B,S, JAI PARAIVRIRSHWAR s MEMBER (JUDL,)

e

o

HYDERABAD

Date o f Order

ee Appl.ic ant

by

£ 4,9,98

«e Respondents,

oo M ,R,Briz Msharm Simgh

oo Mr N.R,Devraj

MEMBER (ADIN,)

‘a'e 2
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X As per Hem'ble Shri R.Ramgarajar, Menber (Admm.d [X

Mr,Mallikarjuma Rae fer Mr R,.Briz Meham Simgh, [leammed

ceunsel fer the applicant amd Mr N,R.Devraj, learmed stamding

ceunsel fer the resperdemts

2, This OA is filed fer|the fellewing reliefs -
(i) te call fer the re<|:erds of the 1lst amd 2#d respemdents
relating te the selectiem eof candida{:es fer appeirtment te the

pest ef Sciemtist im Amimal: Physielegy im the mstitutiems

falling umnder the lst respemrdemt im pursuance of Agricyltural
Research Service cembired wi‘th Natiemal Eligibility Tedt and
Sem ier Research Fellewship Eli;xamimati@nS, 1994 and te qiash er
set aside the revised select list (pﬁblished irn Empleyrent News
23-29/11/1996) ef the 2rd respemdent im Se far as the vlacarcies

ir the pests ef SCieatist in Amimal Physielegy are cemcerred and

(ii) to issue a canseqxlential directien te the re#psndents
te ferthwith issue appsintmernt erders in faveur ef the japplicanmt
in the pest of Sciemtist im Arimal Physjielogy im any ef| the
institutiems umder the lst respendent im pursuarce of the select
list dated 16.6,95 of ARS Examimatiems 1994 and letter Ne,F.Ne,
35-115/95-Pers, I dated 27,9,95.&

3. The learned ceunsSel fer the applicant new submitla that the
prayer im the OA has already beer granted by the department

themselves, Hemrce he submits that the OA has beceme iamfruCtusus,

4, In view of the abeve %Submission-) the OA is dismissed
as imfructueus, Ne cests, 5 24
(~BNSY JAT_PARATESHWAR ) { R ,RANGARAJAN )
MerrbeﬂJuil Mernber (#dra, )
— (A - ﬁ/ atecl : 4th September, 1998 ' ."“"%_;;ﬂj
(Dicteted im Open Court) \D (&
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AR, 1473/96

Copy tai. , i
|
1. Tha Diracter General, Inglan Council ef Agricultural|Research,
Krishi Bhavan, New Oelhi,
¥R@75@cratary, '
#

Agricultural Scientist Recruitment Beard, Krishi|Anusandhan
Bhavan, Pusa=- New Delhi,

3. Tha Secrotary, Ministry m} Agricultuf@, Govte of India,

Nmu Dalhi, R i '
4. One pepy te Mr, R:ﬁrﬂahangﬁingh,lAﬂuagat&,_CATg,_Hyd,
5., Ona r_:ﬁ:’p:y to F‘irf,NJR{,{Duvaré&j,_Sr.tGSC., CAT., Hyd,
6, One copy ta D.R.(A), car.!, Hyd, |

7, Ons duplicato cepy.
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THE H”"“L” SHRE R. qhasAnn34h : M(A)
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oATED: Z%EKQ? [41%;
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sang (247 //;Qg

ERIM DIRECTIONS

ADMITTED AND I
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